293  20th, 21st, ete.

laterally the accounts from ane
Branch to another without the con-
sent of the account-holders which will
result not only in great inconvenience
to the account-holders but is a prac«
tice unheard of in the banking busi-
ness. This has created justifiably a
serious resentment among the deposi-
tors. They have formed an associa-
tion and are carrying on an agitation
there.

In the Grindlays Bank for the last
2-3 years no vacancies have been fl-
led up. As a result the strength of the
employees has come down by about
120. It is apprehended that within the
next few years the present strength
of the staff will be reduced to half.
By restricting their activities with big
business and big account-holders only,
the job potential in the Bank has
been substantially reduced and the
future of the present employees has
become uncertain. o

So, it is urgently necessary for the
Reserve Bank of India to intervene 1n
the matter. Under Section 35A of the
Banking Regulation Act the Reserve
Bank of India can issue directions to
all banks inchrding foreiEn Banks and
unless the Reserve Bank moves in the
matter and the central government
takes action, not only this agitation
will go on and account-holders are
being arbitrarily asked to go from one
branch to another and employees are
being transferred from one place to
another without any consultation and
the staff pattern is being altered. This
is creating great difficulty and resent-
ment among the account-holders and
employees and demonstrations are go-
ing on. I request the hon. Labour
Minister who is present in the House.
We have met the Finance Minister
also and it seéms no action is being
taken, It is high fime that somé action
it taken in the matter. Particularly 1
request the Labour Minister who is
here to look into the matter.

15.40 hrs.
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FOR SCHEDULED CASTES AND
SCHEDULED TRIBES
AND
DISCUSSION ON EMPLOYMENT OF
SCHEDULED CASTES AND SCHE-
DULED TRIBES IN ' SERVICES
AGAINST RESERVED QUOTA- -Contd.

MR. DEPUTY-SPEAKER: Now, we
take up the Motion moved by Prof.
Madhu Dandavate.

Shri Kacharulal
continue his speech.
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SHRI EDUARDO FALEIRO (Mor-
mugao): Mr. Chairman, Sir, we have
been listening with great interest
and with a sense of distress to the
speeches made by Members from
both sides of the House on the con-
ditiong of Harijans, in this country.
Yet full facts have not been given
in the reports presented to the House
by the Commissioner for Scheduled
Castes and Scheduled Tribes. They
do not contain the events which
have taken place after the Janata
Party has taken over. One of the
very senior Cabinet Ministers said
recently in Chandigarh that the con-
ditions of the Harijans have become
worse after the Janata Party took
over. Only a few members have
dwelt on the atrocities committed on
Harijans who have converted them-
selves from Hinduism to Islam,
Buddhism and Christianity. I want
to make it clear and to put it as
vehemently as possible, that by con-
version, their condition has not im-
proved either socially or economi-
cally. There is no reason whatsoever
as to why there should be discrimina-
tion against these people who are
Harijans among the Harijans, the most
oppressed among the oppressed. Even
the Hindu Harijans do not look at them
with kindness. They look down up
these converts from Hinduism. The
main argument to deny them the
privileges of Scheduled Castes is that
neither the Christian nor the Muslim
nor the Buddhist religion recognises
the caste system and hence the ques-
tion of any of these classes of con-
verts being included among the
Scheduled casteg does not srise.

The first thing I would like to say
is that it i8 a quite a debatable point
as to whether the Hindu religion
itself recognises the caste system. Tt
hag been zaid by many authorities
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that the concept of caste is not in-
herent in the Hindu religion. The
caste system is said to be a pheno-
menon. There cannot be any doubt
that there is np caste system recog-
nised by Sikh religion. Yet though
the Sikh religion does not recognise
’ the caste system, the weaker sections
of the Sikhs are being protected as
Scheduleg Castes. The neo-buddhists
who are ‘the most pragressive and
most dynamic segment of the Hari-
jans and they converted themselves
to buddhism after the death of their
mentor, Dr. Ambedkar. At that
time, in 1957 or so, they were de-
recognised from the Scheduled Castes
and all the privileges were with-
drawn.

I should like to say that we are
living in a country which is basical-
ly and genuinely a secular State.
Though 80 per cent of our popula-
tion consists of Hindus we have a
Constitution with a  truly liberal
attitude towards all the religions.
Yet, this discrimination on the basis
of religion when it comes to Sche-
duled Casteg is a great blot on the
prevasive secular spirit and tenor of
our Constitution, and of our Society
as a whole.

Sir, there is no reason whatso-

ever why the neo-Buddhists should’

not be granted the privileges which
are available to the other members
of the Scheduled Castes. This is
discrimination, 1 will say it again
and again. This is a discrimination
on the basig of religion. This is a
diserimination, I will say it again
with my limited knowledge of law,
contravenes Article 15. Apart from
law, I should say this is against the
gsecular spirit of the nation to which
we all equally betong.

The neo-Buddhists had to wage a
very long and grim struggle to get
some benefits in their home State of
Maharashtra. These benefits had been
snatched away from them by the
then Maharashira Government when
its then Chief Minister wus the one
whom we are fortunate to have as
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our [Prime Minister today. They
waged a very great struggle and
ultimately they had succeeded in
getting all the benefits that the Maha-
rashtra Government could give them
and now they are recognised as a back-
ward class and all the benefits avail-
able to backward classes are availa-
able to neo-Buddhists in Maharash-
tra.

Now the problem concerning neo-
Buddhists is in the hands of the
Central Government. There are
substantial privileges in the matter
aof reservation of jobs available to
Scheduled Caste. Thirty-four ‘per
cent of the Government jobs are
reserved for Scheduled Castes and
the neo-Buddhists deserve a quota in
these jobs. In other words, the entry
into this quota must be available to
them. A couple of months ago a
letter was written by the veteran
Buddhist leader from Maharashtra,
Mr. Rajbhoj to the hon. Prime
Minister demanding that the facili-
ties which are available to Scheduled
Castes should be available to neo-
Buddhists also. The Prime Minister
very promptly passed on that letter
to the Home Minister and the matter
is now pending with the Home
Ministry.

The other day we saw some young
men in the public gallery of Lok
Sabha shouting some slogans; such
acts cannot be justified, but then
putting them in jail is not going to
solve any problem. We have to look
at the cause and the cause is deep
frustration. It is utter frustration
and utter despair and this despair is
manifested in whatever neo-Buddh-
ists are doing today. If they do not
succeed by persuation, they will be-
lieve that only with force and vio-
lence they can succeed. What I say
about neo-Buddhists is on the basis of
a principle, the principle that there
should never be discrimination
on the basis of religion. And then
I must submit that these benefits
must be extended also to the weaker
sections of the Muslim community
and the Christian community.
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SHR] L. K. DOLEY (Lakhimpur):
gqually to Buddhists also?

SHRI EDUARDO FALEIRO: First
nd foremost to the Buddhists and
hen to the other communities.
{either the Muslim religion nor
“hristianity believe in caste but reli-
ious belief is one thing and practice
is another. Among Muslims there
are some sections which are said to
be superior castes and there are other
sections which constitute the so-
called inferior castes. In Muslim
community, Sheikhs, Pathans,
Mughals and Syeds are some of them
higher castes and they do not have
any social intercourse with the so-
called lower castes. This is the
actual position. About Christianity
no one can say anything better than
I because I belong to that commu-
nity. In Goa, Christians are the
converts from Hinduism and Muslim
Teligion. We have changed the
religion but we are Indian Christians.
In Goa, there are so called Brahmin
Christians, Kshatriya Christians and
Sudra Christians. This may appear to
be funny to you, but it is true. Brah-
min Christian is a contradiction in
terms, but it is a social reality in Gea,
Mangalore and other places. The gdivi-
sive forces of caste here in these
areas are stronger than the divisive
Torce of religion.

Even in the temples of God, wiz,
churches, till very recently separate
scats were being kept for the so-called
caste Christians and the so-called
Harijan Christians in South India. In
South India, the custe . differences
sniong Christians are as deep and as
strong as they are in the Hipdu so-
ciety. Several leaders of the Chris-
tian community have represented this
-position to the Government. The mat-
-ter iz pending with the Government
-and it is for them to take a decision
&8 early as possible.
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The whole House should express its
appreciation for the recent gesture of
the Chief Minister of Tamil Nadu He
has promised to extend all the privi-
leges available to the Hiridu Harijans
to the Christian Harijans also. This
will benefit 11 lakhs of people in that
State. This step must be followed
by the Central Government also. We
are not doing any favour to the wea-
ker sections by making reservations.
They are their right. Those peopie
were deprived of them for hundreds of
years. When doing this don't discri-
minate on the basis of religion. The
argument sometimes adduced is that
foreign missionaries are helping the
Harijan Christians, and as such they
do not require any help. It is said that
foreign money is coming to help them.
It is not coming. As far as the Portu-
guese were concerned, they could not
help their own people. They could
only take things from Goa, but not
bring in anything to give to the Goa-
nese.

My plea is this: if you wish to main-
tain the secular character of the coun-
try—which has always been there as
a ghining example to the entire world
—all the benefits available to the
Hindu Harijan should be extended first
and foremost to the neo-Buddhists
who are recent converts, and who have
converted on  matter of principle and
also to the Harijans professing other
religions. Government seems to be pay-
ing lip service to the principle of abo-
lition of the caste system. But the
present system is putting a premium
on the maintenance of the caste sys-
tem itself. If a person is a Hindu
Harijan he will get all the benefits;
but if he converts to Christianity or
Neo-Buddhism, a1 the benefits are
withdrawn immediately. By such acts
you punish those who want to abolish
caste and get away -from it. I omce
ggain appeal to the conscience of this
‘House to extend all the benefits avail-
able to the Scheduleq Caste to the
neo-Buddhists before their struggle
became -a, violent one as well as to
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the weaker sections of other religious
groups.

PROF. P. G. MAVALANKAR (Ga-
rchinagar): Mr. Chairman, Sir, when
I am participating in the debate today,
I have a feeling of great distress.and
soirow, because of the fact that dur-
ing these last 30 years of independ-
ence, whether this party js in power
or the other party is in power,
we have not been able to do much in
termts of concrete measures for remov-
ing this black spot frem..our country.
What we have been doing for the last
thirty years is 3 king of patch work.
We did; not go down to the deep mala-
dy, the deep root of the problem. Un-
less we tackle the problem at its roots,
I am afraid this patch work will not
go cn for ever, it will not last at all.

The short of indifference to this pro-
blem is in a way reflected in the kind
of debate that .s taking place. Luok
at the motion moved by the Railway
Minister. It talks about the Reports
of the Commissioner for Scheduied
Castes and Scheduled Tribes for the
years 1970-71, 1971-72, 1972-73 and
1973-74. In 1977 we are discussing the
reportis of the Commissioner which are
five years old. Of course, the credit
must go to the Janata Government
that they have at least brought up
for discussion these reports in 1977.
For the last four or five years this
Parliament, unfortunately, had no time
to discuss some of these basic issues
connected with India’s social, econo-
mic and political maladies and we
seeined to be discussing all kinds of
short-lived issues, issues which have
no ieievauce for the present day. s
is the tragedy of the situation, and it
is aggravated further that this discus-
sion 1s taking place after four or five
years. It is also truncated, vartly
last session and partly this session.

SHRI L. K. DOLEY (Lakhimpur):
On a point of clarification. This is a
‘question which is facing us not for
30 years but for the last 300 years or
mcre.
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PROF. P. G. MAVALANKAR: My
hon. friend is taking of 300 years. I
can go back to 3,000 years, because I
am also a student of history. But that
is not relevant. What is relevant is,
after we became independent as one
natx(m, what ‘have we done to remove
thé cast barriers? As'I was telling
you, T want to go to the root of the
problem and try and see how to tac-
kle” the - problem effectively and in
time. From that point of view, I want
to address myself to some of the very
fundamental points in the limited time
at my disposal.

First of all, let us take note of the
spale of atrocities on harijans during
the last seven or eight years, whicn
is something unprecedented. Anybody
wouid be ashamed of the fact that
there is a continuous phenomena of
first class citizenship, second class
citizenship and so on. What is more,
even among the second class, there are
some who feel that some others should
be in the third class, and in the
third class some feel that some others
shculg be in the fourth class. They
have got this idea of keeping some-
body else below them so that if some-
body above them exploits them, they
can lLave their revenge ¢gn somebody
below. It really affects us all. It is a
national problem which has to be solv-
ed from g national angle.

Apart from the atrocities, look at
the dismal conditions of the harijans,
girijans and the backward classes. In
this great and ancient country of India
there are millions of people who do
not belong to either Scheduleq Castes
or Scheduled Tribes but who are still
hackward. They are called by the
name “Other Backward Classes”’. If’
you total up the Scheduled Castes,
Tribes and Other Backward Classes,
it will come to a sizable number and
I wonder what remains of India!

They are in a very backward
and dismal condition. ‘They know
only of disease, hunger, squalor,

illness and death. It is w living hellV’
The tregedy is that this living hell is’
something which we are tolerating,
because for the last 30 years we have



315§ 20th, 21st, etc.

(Prof. P. G. Mavalankar.)

become almost insensitive to what is
happening around us,

We do not want to take any bold
and conerete steps. In a Jarge num-
ber of villages Harijans cannot have
their buckets filled with water, if
buckets they have, because they can-
not go to the same well and take
‘water out of it.

After this rather long and distres-
sing backgrond anq preface. I want to
say that the Janata Government must
now take courage in both hands and
-adopt certain bold and innovative pol-
cies and take certain urgent steps on
the basis of such policies. It is no use
making patchwork provisions of res-
-ervations etc. That, of course, is goud
up to a point, but not beyond that.
Even the scheduled castes and sche-
duled tribes who get certain advan-
tages out of this reservation, after
having got it, tend to forget that
-others of the same classes, their own
brothers and sisters, have been denied
all these privileges. Therefore, let us
not create another new class of reser-
vationist scheduled castes, reservation-
ist scheduled tribes etc. What we
want is a general kind of equality,
equality of opportunity for all.

What can we do to achieve it? Of
course, the Scheduled Castes Commis-
sioner is there, but it I may suggest.
‘Government must think of appointing
a special commission of knowledgable
ang seasoned people belonging not
only io the Harijan community but to
-all sections, to go into the whole prob-
lem and make recommendations to
the Government in terms of concrete
-proposals as to what should be done
for removal of these maladies and
‘agonies at their very root. If that is
done, T am: sure we shall be taking a
-great stride.

I also want to give a warning which
is coming not only from awakened
caste Hindus—who are unfortumately
very few, who believe in a casteless
if not a classless society and equality
—~—but from the Tully or partially aw-
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akened scheduled castes and scheduied
tribeg whe are now getting more and
more lilerate, more and more educat-
ed. Thney are not going to keep guiet
now. The new youth among the Iiari-
jans and Girijans are now giving us
a red signal, and if we do not pay
heed to this the Dalit panthers and
others will cease to have faith in the
parliameptary and democratic insti-
tutions gnd will begin to believe that
perhaps not through democratic means
but through others means only a revo-
lution can take place. "It is for us,
thercfore, to see that that king of fru-
stration and lack of faith in our exist-
ing political institutions to create K a
revolution of 5 fundamental type,
what Shri Jaya Prakash Narayan calls
total revolution, does not grow. We
should do this if we want to win the
confidence of all the scheduled castes
and scheduled tribes and the socially
and pelitically oppressed and depress-
ed people of this vast country, India’s
teeming millions about whom Dr.
Bool Chand had written a book quite
a long times back, and who are in.
creasing in numbers every day. The
tragedy of the situation is that these
teeming millions areliving below the
poverty line. Therefore, the admim-
stration—here comes the Home Mini-
ster and hisg colleagues—at the Central
level must give an object lesson to all
the Siate Governments in the country.

One difficulty is that the officials—
the Home Minister may note this—
including bureaucrats and police at
various levels are caste Hindus and
when it comes to implementing Gov-
ernment decisions their own prejudices
and angles are brought in, and even
though Government at the policy
level wants to do cerfain things, they
refuse to implement the orders.

It is here that the administration
must become stern and must see to
it that the officials and the police
implement these orders as effectively
and honesty as possible.

One finds increasingly certain bul-
lying anq aggressive tactics of the
caste Hindus, particularly in the
rural areas. In urban areas, compar-
atively, the podition is slightly better.
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But in Rural India the caste Hindus,
wherever they are, have adopted tac-
tics of bullying and tactics of aggres-
sion. That is why, you have this spate
of atrocities.

Then, coming to law and order prob-
lem, let us not forget that this is also
an economic problem, an educatioral
probserr. a social welfare problem, a
culture development problem. In fact,
jtis a multi-faceted problem, and so
this has to be tackled from all these
angles.

Coming to the question of reserva-
ticns, the purpose and practice of
reservations have been to a large
extent, fulfilled The purpose ond
practice of reservations were laid
down in the Constitution by no less
a person than Dr. Babasaheb Ambed-
kar and no less a person than Pandit
Jawaharlal Nehru. I do not think Dr.
Ambedkar laid it because he was a
Harijan. They were doing this job
because they were guided by the spirit
and message of Mahatma Gandhi; they
were guided by the practices and
precepts of Mahatma Gandhi: What
are the practices and precepts? These
practices and precepts are: All men
are our brothers. If that is so, then
some of our brothers who are back-
ward and behind, they must be given
weightage—weightage in admissions
in universities and colleges, weightage
in employment. But wherever there
are technical jobs of expertise, please
do not relax reservations for Harijans
and Girijans on that basis because
that involves inefficiency, insecurity,
damage to life and property also. If
Harijans and Girijans are mnot coming
up t{o the level of technical education,
give them additional facilities to get
such education. That is why, I am
saying that fhis is a problem of educa-
tion.

About this whole matter. I can also
look at it from apother angle, namely
that this problem is a problem of
-arrogance on one side, ignorance
on the other and prejudice in petween!
On one side, there is the arrogance
of those who are in power—
:social, economic, political, financial
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and monetary powen—and on
the other there is the ignorance of
vast ieeming, millions who do not
know what their rights are. Therefore,
we have to tackle this problem
from the point of view' of eli-
minating arrogance, removing ignor-
ance and trying to get rid of prejudi-
ces through persuasion.

Our friends and fellow-countrymen,
who are Harijan and Girijans,
must also take courage in
their hands through education and
see to it that they do not have inferi-
ority complex. I do not want them to
become violent. I want my friends
my brothers and sisters of SC & STs,
to become intellectually militant, not
violently militant. I want certainly
this intellectual militency on the part
of these people to assert their rights
and once that is done, the public opi-
nion will be created and when this
public opinion is created, such a con-
scious and cultivated public opinion
will see to it that these matters are
effectively dealt with.

Let us, in conclusion, touch a few
other important asperts of the matter.
Acute economic conditions of SC &
ST have to be looked into and have
to be removed. Therefore, the whole
problem of reservations employment,
conditions of Harijans and Girigans,
has to be looked into and tackled with
education and economic welfare mea-
sures. The Home Minister here must
take advantage .and assistance of his
colleagues the Minister of Finance and
the Minister of Education. The Minister
of Finance must never say ‘no’ so that
we have enough funds for the better-
ment of these people. They must pour
in lots and lots of funds purposefully
and meaningfully in the next couple
of years, may be in the next couple
of decades. Only then we can solve
this massive problem.

The Government’s role in todays
India is undoubtedly, positive, asser-
tive anq massive. But if Govern-
ment’s role is massive, positive and as-
sertive, no less positive, assertive and
massive is the role o voluntary ag-
encies doing the work in political,
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. . earnestly. If we do that, I am quite
social, cultural, educational and ot.her sure posterity will have no chance to
matters, and fields and no less im-
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AT AR TS AT T 370w
97 BT I @ R ww gws fr
2z TaAdeE F oddt AW owx gqw
9% 3T MG Y T4 T gEww
g

oAy AgE, wEER W)
fawdtt &1 w1 fir omaaw g0
gRadl &1 agi 9T Wt 9" F o
feg 77 9 & &% N TEm H
GG LU T e
72 & | owuE gfeaa o fager
agr faar 3 Twaw  qaed s
m@fglg}o@oﬂ'{@o(ﬁom
o THe U¥ #HX fafrezr &
T A ATE ¥ FB AT 4G 9T @
g HIT S AT AT FAT W AmEd
g oA #frw @ 2 @ S
uH oo ¥ 7 @1 537 g
¥ gar & I @l ger
foar srar 8, s 9@t wAg ¥ @
st 19 faw § wfiw sy &



9 20th, 21st, etc.

[ ady am)

Y agar § % 38 avg & 9 i
{ TAHY TLE AY AMTHT AT WG |

FFAEA  AET A FAT 9
AE @R TG & ) ME WA #)
Y a7 e ¥ Tw@r & o wga

1 E & e Wi et e,

a%wuﬁwr @7 g fF @7 g9
WA IAHT fAFIT ¥ IEF AGr 9
FAR FTIF AR T gL amy & 7
I ¥ W A wEw Ay A
F1 I fRegg A ggdt 1 @A
T QX FT T aAT @ fagwgwr &
§ R F QX g g gy § )
37 et w1 faTwr & @dr =iy
T A@AT g, ITF AT AIA-AIT
& g war f AR § gy gw awar
g sodl gR wwe wxar g, #
FIAE AG g1 9T IEEt # Awar
g & Awgx & war Gy gF wEA R
gfewst & qm d@Ig WAl AW
AR W MY
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& ST Far g fF s arfee-
fz ¥ = #) oF FeY e o
AAAT FeEEt A faae @ E s w
frae &2 1 w & oy T e
Sl ST 9g 9w X @
D 7wt Ffag = faar o
2139 F@R AT N omw gwr F¥
AR Tg THEY IAFT WY Y@ ARATE

TT GGl FT AR 9T A HTOET
fra wom wfgg oY f-
aifeai, amefal &, d@r |59
TR A AR AN 1 T wem R
&1 I wgfe wrfwt § sy
wfre s wifge s s N
afaFT Ao 3R wfge | F B
L AG B OEr F& MW I W@
FIE TATAE FIX | 4g ITHT UL B,
TF &1 Y gfom qefem o ¥
IR @ I o wme e o,
gq qfaq fear & I aoem ¥
v g fear & 1 oawie &
AW R ST A gl WP E Sew
T AT I dlg @ FIAET P
afF7 § R g A &1 9T
AN F AN EFR . § AR
faadt st ww FT & SO F;
oSBT EFI |

§ gz Mt WA § fF IR
94T W1 WM &7 UF T W
qrad § TERT WY W9 gATT B9 |

AHIEE, TR o
meufasd W1 s gl
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=G E g oA W g
A FW AT W R, NEWH
wg dAifd a1 § 5 999 Wt gfoemi
® ST HEAT F mAOE FqEE
FR wFE Arfe faw Swed |

A AT RAFARF F FHATE,
fage & War S, Iw Swa gW
fd o a® ¥ IFT &Y @ &
#1 o At fear o wr &1 & wrw
FATE B A& § qaadr avr g
& ow vagew g gl w@ av
T AT & ITT R ¥ gfew FHwT
WWTE%WW Wgo To UHo
mMEoaT-aq> MY, fEmd s aaer
487 1958-59 HaAE Fa fF wfgew
offm # @ FfvT) W
qFATAE wie fqUe g1, IfFE A9
T &1 A A fwEr Fag |
At W T F qiw 9 AT
afgerr gfem #7 =a@eqr &0 99T
o MWW # AR ww Afgad
FrRefaw, gOFM, o THo  Tlo,
THo qlo & T&T 9T FIHW FLEN &
FlFgr &1 waaw 7w g
afasrfat &1 gar gfewo gar g

T Wi ¥ g B wawy
P CICEEGIEE

SHRI K. PRADHANI (Nowrangpur):
Mr. Chairman, Sir, before I speak on
this Commissioner’s Report, 1 would
like to speak something about my subs-
titute motion which stands against my
name under serial No. 1. There is a
Scheduled Tribe in the districts of
Kalahandi and Koraput of Orissa State,
it is enlisted in the Schedule Tribe
Order under Serial Nu. 5 and that tribe'is
known as ‘Bhatiara’ in the two districts
of Kalahandi and Koraput. According
to the Schedule Order, there is no area
restriction in this State and the sche-
dueled tribes mentioned in that list are
meant for the whole State. In the year
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1976, we passed a Bill known as the
Area Restriction Removal Bill. Ac-
cordingly all area restrictions within
the States were removed. There is
also a judgement of the Supreme Court
regarding the spelling variation bet
ween the name of the scheduled tribe
community mentioned in the List and
in the names held by the persons be-
longing to the schedule tribe communi-
ty. For instance, the name of the sche-
duleq tribe community ‘Bhattara’ is
mentioned in the List as ‘Bhatara’.
Therefore, such spelling mistakes
should be condoned and they should be
acceptec. The Supreme Court judge-
ment also said that this kind of anoma-
ly should not be viewed seriously.
Sir, I have also written a letter to the
Home Minister on t5th July 1977 re-
questing him to consider this and ex-
tend all the privileges to the scheduled
tribes of Kalahandi district. The pri-
vileges that are allowed to this sche-
duled tribe residing in the other dis-
trict of Koraput are not being allowed
to the scheduled tribes of Kalahandi
district for the last 20 years,

Then, Sir, I come to the reservaion
of posts to the Scheduled Castes and
Scheduled Tribes. In the Commission-
er’s report of 1973-74, I find that in
Clauses 1, 2, 3 and 4, the percentage of
scheduled castes employeqd is 3.58, 4.8,
10.34 and 17.86 respectively. The
figures for the Schedule Tribes are.
respectively, 0.65, 0.50, 2.35 and 4.25
per cenl. This is with regard to the
Central Services upto 1-1-1974. The
reservation for the Scheduled Castes
is 15 per cent, for the Scheduled
Tribes it is 7.5 per cent. But
the figures ] quoted show how
meagre the actuality is and how the
backlog is more than expected, espe-
cially for the Scheduled Tribes, which
is so negligible. That it is regrettable to
say in this House. Even in respect of
class ITI ang IV services as against 7.5
per cent we have only 2.35 per cent in
class III and 4.25 per cent in class IV.
The appointing authorities generally
say that candidates are not available
with them and the vacancies are some-
times dereserved and they are given to
the other people. In Delhi when they
call people for interview for class 111
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or class IV posts, they say that no
Scheduled Tribe candidate is available.
I submit there are no Schedule Tribes
in Delhi, Punjab, Haryana, Jammu
and Kashmir, Schedule Tribe people
are there in Orissa Madhya Pradesh,
Gujarat and Assam....(An Hon.
Member. ... . West Bengal). So, when
there is an advertisement in Delhi
for some posts reserved for Sche-
duled Tribes, they cannot expect

people to come from Assam or:

Orissa to work as clerks or peons.
So automatically all these posts get
dereserved. That is why I suggest
that there should be regional reserva-
tion. For instance, in Orissy the Sche-
duleq Tribes constitute 24 per cent and
the Scheduled Castes I5 per cent.
There may not be much difficulty for
Scheduled Castes getting their quota
filled in respect of clasg III and IV
posts because they are there all over
the ccuntry. But it is not so with re-
.gard {c Scheduled Tribes and so regio-
nal reservation will have to be there.
Therefore, I ask the hon. Minister to
adopt a new policy of regional reserva-
tion for clasg III and IV posts.

Regarding clasg I and II posts they
say that suitable candidates do not
come for interview. Article 335 says
that the claims of members of the
Scheduled Castes and Tribes shall be
taken into consideration consistently
with the maintenance of efficiency of
administration.

Article 16(4) of the Constitution con-
tains the provision about reservation
but article 335 takes away almost all
the privileges given in that article.
Taking advantage of the words ‘consis-
tently with the maintenance of efficien-
cy of administration’, the appointing
authoritieg take the vplea that those
people who appear for interview are
not competent to fill class I or II posts.
Even if they may be first class MAs,
they are refected as unfit for that job
Government has clarified in the stand-
ing orders that this phrase ‘consistent-
ly with efficiency’ means {hat they
would ‘'be given relaxation to an extent
of 5 marks. It is not a reservation but
only a simple concession. Unless the
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Government gives more concessions
and accepts al] the Scheduled Castes
and Scheduleq Tribes people who have
passed the degree examination or post-
graduate examination, the reserved
vacancieg in class I and II are noi go-
ing to be filled up. Therefore, I would
like to urge the Minister to give some
more concessions to remove the back-
log,

Th=2n I come to Tribal development.
The latest strategy of the Government
of 'ndia with regard to Tribal Develop-
ment, is to eliminate exploitation and
to gear up economic development. In
pursuance of this the Government of
India have taken steps to stop the ex-
ploitation of the tribal people, They
have taken several steps to stop money-
lending angd liquor vending etc.

Nt gfeem s (wEan)
TATEly AT, 92 S M & aAA
T AT R E ) FEEF faai @
gaar o = Y E fF dewes awe
AT A2geE T F 397 F3f w1 @Y
g, & agialgE @ 1 R A AR
gqret § |

SHRI K. PRADHANI: Integrated
Trihal Development Projects have peen
started to eliminate exploitation and
to accelerate economic development.
Large scale multipurpose co-operative
Societies have been started to provide
necessary financial assistance to the
tribal people, and to help them in mar-
keting their agricultural produce. In
Tribal areas, the money-lenders and
businessmen take the utmost advantage
in exploiting the tribal people. That is
the reason why, the Government was
pleased to put an end to this exploita-
tion,

I would like to read a letter which
was written by Shri C. P. Majhi,
a Deputy Minister for Petroleum arnd
Chemicals, very recently on 14th Sep-
tember, 1976. He has stated:

“While coming from Koraput to
Vizag on the morning of 6th Septem-
ber, I happened to pass through a
weekly market at a place caled Rail-
gada....As the tribal farmer is not
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capable of expressing himself pro-
perly and is also not knowing the
actual price of his produce, the
purchaser who is invariably a man
from outside, takes advantage of his
ignorance and cheats the tribal
The tribal is also incapable of de-
fending himself when hig stock is
forcibly taken by the purchaser, put-
ting whether am)unt he pleases into
the hands of the ‘ribal, I saw myselr
a man forcibly taking away about 3
Kilos of ginger from a tribal, putting
only three one rupee notes in his
hand. Thys the tribal becomes help-
less ang is not capable of protecting
himself.”

This letter was addressed to Shri
Rama Chandra Ulaka, Minister of Tri-
bal and Rura] Welfare, Government of
Orissa. I would urge the Minister to
gear up all the institutions started
under the Integratad Tribal Develop-
ment Programme to minimise the ex-
ploitation of the tribal people.

Lastly, there are Project Directors
appointed as the Heads of the integrat-
ed Tribal Development Projects. 1
come from a place where there is a
Tribal Development Project for a sub-
givisions, which is known as Nowrang-
pur. Ii has got ten ITDP blocks.
There is a Project Director who is of
the rank of an Additional District
Magistrate. According to the latest
polivy decided by the Government of
India, the law and order situation
should be under the direct control of
the project administrator and he should
be the administrative authority of that
project area. But I am sorry to say
that this practice is not being followed.
The A.D.M, who has been posted 3s the
ITDP officer has g very small room
in a very small office in a corner of the
town. He is quite alcof from the ad-
ministrative authorities. The S.D.O.
is difierent. The Collector is some-
where else. He is only entrusted with
the development work. He has no
jeep. Whenever he wants to go on
iour he has to approach somebody else
for a jeep for carrying on the ITDP
propaganda work. The integrated tri-
bal development project, which has
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been conceived recently as the new
pattern of administration, will not suc-
ceed unless both law and order and
development are linked together. At
present, the tehsildar and revenue offi-
cerg are separately gppointed and taese
people are only meant for development
projects. These should be linked to-
gether. So, I request the hon. Minister
to pass necessary orders to the State
Government of Orissa to revise this
pattama of administration.

BT QAN qT] (THAZA ) 2 qT-
afa #gkeE, ag 91 #faAcar e &,
FIGTT Fifq w77 97y F qravm &,
g0 99 qX g7 959 T @ § SO B
¥ @ T[T A=ST FAT § AlHT T A
IGF! FATET T FT G99 & IAN
g TheT I E | T gW WA
qa # g § It i wpaam: sfeard §a
garegw @y € & 9gr = feaey
HEAEAT AR A« § | dg ast
#Fr AR F a7 WY aw @A § e
gy gfeam o mfeardr snfaat &
F A9 TAE RN W E ! I
FHA ST AT Y F 1 ARy Y ey
faadt arfgw ag =& &1 91 @ g
I @reT ¥ Ay I serar gaw
Tifgd agafiar mRE L I
g ¥ FTavEe & &5 qraT T8y 1
AF gL AT # 4 frsi g &1

TH AR IT gH AT FILICTRT
130 FLR A 1 @1 fr a5t a8
& w1 agt facgar GEwdy F7 g 9
(7 9T A aER ¥ Ugd ¥ g
TRIAT %Y qY I8 WY 9T 9T AT 9§ |
TagT Fdrar ag gAr fF S s
W § I[N wha wifeaw R &
Fdq ¥ faw, afgasi & Jax & fag,
FEFOENEIT TN fow | o9
g ¥ fadza Q@ & o gawy adr
Ffandm afgrdsoms & @S or
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[T gt 7]
AR EfrgaeamdmT A L av
zogwg daren ey fammafsa @
qT T JEET qHTHE T TR |
zafad ¥ i & 7g s wEw
gwT @AW &1 e B, S EdY w1
Fra § IF &7 HOAT S F1 Ifea q ™
T AT 91 A9 FW § 99 FY qLE-
Fr fraw & wrae wegd oo
& Wgd Wi § wg T, dw,
Zx gAY | TWE O 9 EW @ §
f& wemw W wicaTtEE & e
S R i wrfearEr o &,
FfeT g @ F-TEEE A/ N ™
@ﬁgﬁ*ﬁ?ﬁsﬁaamﬁgu LIRS
-m?at%ﬁ:s‘mﬁ?aﬂ@mﬁu
gaex ¥ T 6 4S9 WU A
A qeAm JEAfedr &1 @
FE N RS { ArQ@ W zafag
#F FraTC Y wy FE F 37 qg
S & arg W skt f A
A & a7 T @A TG A
FEy ¥ d sifeat A = ERd )

fguif &1 wy=edr gH1 AMEC
gqm%éaﬁ%a%%% TG |
T ¥ FAS 9% T A §, FfEA
<q w19 ¥ fAT S A ot JrEr I—
Fate @ T ¥ (ou, 99 90 A F
T g I TR0 & ) fAe art @
7g A ¥ @% gEEm  feardive
Ht Y Y A 9T I FV A €Y
FeRm AT Fwg A A 1 Y
wfsww Qs @ae g T ¢ W)
N G HIG Ao o § 9 A
M gEaw T FW €
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8T 91T ¥ 35 Qo 9o *
vy § FEAT WigaT § | F ~ear
g & sfeardt st Y o7 sgran
fear smr wifgw 1+ wfoli & o
HTeATET Wt 57 waRr g wfEe
Sty AT HT G i i
HH R | zEfe R ogEE § e
S HEAT WO gHIR WIfear da H
W w0 ¥ faw o § 9 W a@)
# wifeanrt T e ey
atfe gur SvT FY e faer g3 )

W ¥ ATy NERQ dEaed ¥
Ffas  J99 9% g T=EI #T
srfearET dqret swT #1 foer faeer
i | @ owwr ®) oae aw
60-70 W@ AR § ! T = A
Fam F § 9 § a9 Y ew FW
g afeT s & W qgdET av
% AWV AIUV A I T
F ST F—wEgaar | aifeantaat
F FL WY G syag foaar g—
Tdifaw gfe &, amfss gfe &
Far attaw e d 39 71 fagar I5ar
afge, IO 95 g anr ¥ 1 AfEA
A I F T Y TG F  TEg &
Al ag YT FIT I5 HAT |

gg st o gw =1 faelt §—
TEY o [T F O@T TEA-——GT TH
THCATIHE FT GATE §, GH AT TUEA
ey aga Ay & 1 forerr F wmer ® A
o aF 10 BiEdr w-fe| anr Jg@r
§ 1 g@TQ Ao ¥ ogw 9w agd
¥ ferdhwm ¥ uw sfawa o adi
£ qYag aga AHETE ¥ A WL
o7 B A1 ¢ B gAR T W
# ag wawEar o qF § 1 W A
T FET G ATRY W 5 T g
HHEAT F1 WTEAT F AFL HFT AGE
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AT I T gEIL WM F FAET FW
N Zror T ) QT A A g ST6E |
ZafrT gw RN F1 9g = AT el
T wygfaa sfw ar serfa & Sy &
3 dramg AR ST T E
w1 & faT ATTEET Y W= w@ A
9T Jifge | & w9 ¥ a8 A
wxar § v wag el #1 g1 gfan
faadt wfgw oo & 3 ooy =1 &
9% T U 3§ FTO fAfaeed 7
9 3@ § agaFA @A Ay
ifs 0 97 g ®1 10 9@ AT
12 e Tefwal #1 3@AT 9347 & 9K
A aiEed s 0F
AT 7 A A} § A 7T & W
] FATT AT 2 I T /it o7 § |
TafAT 30 F q FENTH FT AT agT
JEQ F A q a8 qE ®T § w9A
FAAFAM AT JITFTGRATY ) FL
3 SRy & fF ag araa A FaT K
it Je% §% ag # g faed
feT | @A a ¥ 59 F
fao oF T+ * agear g AR,
a8 qg uF grEA< A g Ffeg
AR s 37 Y ey wfgg 1 10
AT AW Y S qATAE g, I B
e 71 T FA ¥ fog 37 g s
AT g dg X w7 W | W F
HATAT SV gLhTE AE FY AT a7
qT THM, IT 9 GG €T § 96 @A
& forg 57 gl €1 39 #1 aga & @
2 W g woAT 9% Ag @, A
e 3w | EfafEww 7R
SO F WO g W A FguT AG
ar oy § 1 A T 9T W A
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AT QAT ATieT HR F wrow e g
fs dug o=l #1 5w o Afaurg
e FifE dug gl & e ¥ &
AR AW F e giwfasy  mroar |

SHRI C. N, VISVANATHAN (Tirup-
pattur): Mr. Chairman, Sir. I am sup-
porting the Motion moved by Prof.
Madhu Dandavate about the Scheduled
Castes and Scheduled Tribes in this
Session. One Member from the Janata
Party said that only 2 Congress Mem-
bers are present in the House. I feel
the seme way about the Janata Darty
and about Government alsoc. There is
no Cabinet Minister present now; and
the attendance in the House is only
about 37, i.e. not more than 9 per cent
This shows that the House and the
Members are not showing adequate
interest on this Motion. The people of
India are watching very closely as to
what this Government and this House
are going to do for the welfare of the
Scheduled Castes and Scheduled Tri-
bes. There may be a false propaganda
that the Government is doing much
for the SCs and STs. We should de
something concrete for the SCs and
STs. Merely giving reservation ef
seats and some jobs to them is net
enonzh.

MR. CHAIRMAN: Mr, Visvanathan
will get his chance to continue the
speech. The House now stands ad-
journed,

18 hrs.

The Lok Sabha then adjourred till
Eleven of the Clock on Friday, Novem-~
ber 18, 1977/Kartika 27, 1899 (Saka)



